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DETENTION AND RELEASE OF MEMBER

The follewing message addressed te the Hen'ble Spesker, Delhi
vidhen Ssbha was received frem the Deputy Commigsiener of Pelice,
New Delhi District, New Dealhi en 12,6,98 1~

*» 7 have the heneur te inferm yeu that sh. sSheaib Idbal
Hen'ble Member of ugslntiw Asserbly, Delhi alengwith
his supperters were tained under sectisn 65 ef Delhi
pelice Act, 1978 fer digebeying the lawful directiens of
pPelice at Ist barricade infrent ef P.3. Pt, Street, New
Delhi at 01.20 P.M, teday ioﬂ-ogoaogen

He was released at 01.35 P.M, frem Pelice gtatien Pt, Street,
New Delhi, the same day 1,28.,09.,6.98,"
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